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IllllrORL'l nL GI(ItllN'l'l{l llLlNAL,

Itn S'l'lrl{N ZONIt t}liNCI I, KOLAKn'l'A

Orisinlrl A nnlicatio n No. l47l2023lll,Z

l)radip Kutlar I)attanaik
.Applicant

Vcrsus

Statc ol'Odisha atrcl othcrs
. Ilcspondcnts

A I.'!'l l)n vl'l' F-l LEt) llY'l'l I I,l IN'l'Elf VIiNEIt

(\IL

I, Srtrt ljsha l)aclhcc, agccl abouL 57 ycars, w/o I)r. Arbinda

I)aclhcc at prcsctrt r.r,orking as thc Additional Chicf Sccrctary to

(iovcrlrt't-tcnt , I Iotrsirlg ancl [Jrban I)cvclopmcnt I)cpartmcnt, 3'd

lloor I(haravcl llltawan, l]hubancswelr, , clo hcrcby solcn-rnly affirm

and statc as fbllorvs:

l. 'l'hat, I arl worl<ing as tlic Additional Chicl Sccrctary to

(iovcl'trt1cnt, I Iousing and lJrban I)cvclopllrcnt I)cpartrncnt; I

arn also acclttaitrtccl rvith thc lacts ol'tl'rc casc.

2. 'l'hat, this Original Application has bccn filcd by thc applicant

clrallcngirrg thc ct'cati<ln tll' all artilicial ctlncrctc island

o1'rstrr-tctittg tlrc licc Il<lw <ll- pcrcntlial watct' soLlrcc of rivcr

N4ahanadi.

3. 'l'hat, thc Maharrcli Watcrll'ont I)cvcloptlcnt I)rojcct bcing

Lrrrdcrtakcn unclcr thc Watcr{klnt [)cvcloplncnt Schctlc o{'

gclisfia rvlrich is an iconic but rcslxrttsiblc projcct lbr Ctrttacl< City.

'l'his is going to bc implcmcntcd by thc Cuttack I)cvclopmcnt

Authority in collaboratiort witlr I)cpartnlcnt of Watcr

I{csottt'ccs(l)trWlt) . <- 
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4. 'l'hart, alicr succcsslirl cornplction ol- thc said I'}rojcct, thc sitc

cztn bcctltnc thc wcll-clcvclopcd urban grccn and bluc spaces

Itrr thc city ol-Cuttack and Statc ol'Odisha'

5. 'l'hat thc CI)n has subttrittcd thc Mastcr I'lan ltcporl to I'l &

LJ I) I)cpartlrict'tt, (iovcrrrttlcnt ol' Oclisha lor ncccssary

approvarl. 'l'hc cntirc pr<rjcct cost will bc bornc by thc I-l & LJI)

I)cpartlricnt whcrcas CI)A is thc irrlplcmcnting agcncy. For

tccltnical part of cmbankmcnt strcngthcnir-rg, I)cpartmcnt of

Watcr Ilcsourccs woLrlcl bc tl-rc fi.rnding and irriplcrncnting

I)cparttttcrtt.

6. 'l'hat, thc said Mastcr I)lan I'ras bccn prcparcd as pcr thc

clircctions issuccl by thc IIon'blc National (lrccn'l'ribunal.

7. 'l'hat, in vicw ol' thc abovc submissions and kccping in vicw

thc largcr intcrcst ol'thc public in gcncral, thc Additional Chief

Sccrctary to (]ovcrnlncltt, I lousing and lJrban Dcvclopmcnt

I)cpartnrcnt rlay l<inclly bc allowcd to inrplcadcd as intcrvener

apcl 96 ahcacl rvith thc said projcct by ltrllowing thc dircctions

issr.rccl by thc IIon'blc National (irccn'l'riburral'

8. 'l'hat thc lacts statcd abovc arc truc to thc bcst of rr-ry

l<nrlrvlcclgc bascd 11n thc rccords ar,'ailablc irr rrly olllcc'
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CI]R]'IFIC 'ilt

Ccrtillcd that cluc to non-availability of cartridgc papcrs, this

affidavit- in-opposition has bccn prcparcd on thick papcrs in my

officc.

Placc: Cuttack

Datc:19.03 .2026 AI) CA'fI]

Qr-/ zV 3 zaz6
SYrclld-rl.r rtrkuA !*wt

AdV,,rcor tt
NOTAPY, frJfir6i,
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